
NATIONAL COMPAI{Y LAW TRIBUNAL
PRINCIPAL BENCH

NEWDELHI
c.P NO. t0trtltNrBt20r3
CANO.

CORAM: PRSSENT: CHIEF JUSTICE M. M. KUMAR
Hodble President

SH.S.KMOHAPATRA
Ilodble Member (T)

ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 17.09.2016

NAME OF THE COMPANY Mrs. AMitA BuhAriwAIA
Vs.

M/s. N.H.B. Agrotech h/t. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 111(4)

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

),-*
\ , w, *o e, lc-^.qw\v.,-c AJ , Alatru ' c'rv"t-

Order

For orders, see order in CP 8/111/MB/2013


